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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: l&bQ rRG/LP Dated : D=11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Ansh Dubey
S/O Shri Suresh Chander
R/O W.No.2, Tehsil & District Kathua.

vide Notification No.916 of 2022/RG/LP Dated 27.07.2022 has been declared

as Absolute/Final

_,. \ #H'
(v*'"q/'"';T;!

J

By Order

No: SIl'’tk-362_ RG/LP
Copy forwarded to the:

Dated: a1 1.2024

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Kathua
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. ' -’

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ansh Dubey, Advocate

. ..... for information and necessary action.

J;_-'-„'/-

'-_. t#\\’Y+
(Registrar Administration)

L– @fJ
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: .WE _/RG/LP Dated: U.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Surinder Singh
S/O Shri Sher Singh
R/O Hadat Simni, W.No2, Tehsil Mahanpur, District Kathua.

vide Notification No.1050 of 2022/R(,/LP Dated 28.07.2022 has been
declared as Absolute/Final

By Order
)

n. b{\I

(tV;t'*'AdW;t'’F;;
Dated:IS.11.2024No: S}BbB- bl RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Surinder Singh, Advocate

. .....for information and necessary action.

r)'
(Regt

[ ffK he
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: YR\s Ha-blU /RG/LP Dated: t£11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jyoti Singh
D/O Shri Dhan Singh
R/O Channi Himmat, Sector-6, H.No.233, Tehsil Bahu, District Jammu.

vide Notification No. 2738 of 2023/RG/LP Dated 22.12.2023 has been
declared as Absolute/Final

By Order
dPy

"f“"'"'"#?'"EP
de

Dated: 2>.11.2024No: SLS\b-\ t RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Jyoti Singh, Advocate

. .....for information and necessary action.

al
f)'
(Registrar Administration)

L @b/s&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No,m\\ 'q baby /RG/LP Dated : q 11.2024

Provisional admission as an Advocate: granted under the Advocates
Act, 1961 in favour of:

Ms. Malvika Sharma
D/O Shri Neeraj Sharma
R/O H.No.61, Old Karan Nagar, Jammu

vide Notification No. 2744 of 2023/R(,/LP Dated 26.12.2023 has been

declared as Absolute/Final

By Order

qM’
Ldministration)

8PM#
F)'

(RfistrM
IVo; 'S }\\n\' LS RG/LP Dated:r£11.2024
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, NeQ Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association. Jammu

the:fi;:?::sbsTg.h Court of J&K and Ladakh’ Jammu for uploading on

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Ms. Malvika Sharma, Advocate

. .....for information and necessary action.

linistration)(n£ishaT
L hP

t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 1 al _/RG/LP Dated: zt11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Bansuri Kalra
D/O Shri Jai Dev Kalra
R/O 91-A/D Green Belt, Gandhi Nagar, Tehsil & District Jammu

vide Notification No. 34 of 2024/R(,/LP Dated 19.02.2024 has been declared
as Absolute/Final.

By Order

r)
(Registrar Administration)

Dated:6.11.20: eEg/ b#No: S2R2H-)_b_ RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, New Delhi
Manager, Government Pressl Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association. Jammu
CPC e-FouRs High Court of J&K and Ladakh1 Jammu for uploading onthe official website.
Incharge Chief Librarianl High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Bansuri Kalra, Advocate

. .. ... for information and necessary action.
b

qM
&Iministration)

py bT&
(nfisth
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :L&\\ /RG/LP Dated : z=11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Bilal Ahmad
S/O Shri Abdul Aziz
R/O Shiendara, Tehsil Haven, District Poonch.

vide Notification No. 78 of 2023/R(,/LP Dated 10.02.2023 has been
declared as Absolute/Final

By Order

d+)'

(RegistrMAdministration)
L @’ he

.a&TbCSa

No: S->33 1-Sl RG/LP
H= Dated:z£11.2024

Copy forwarded to the: -

1
2
3.

4
5.

6.

7.

Principal District and SeSSiOns Judgef POOn(.h.
Secretary, Bar Council of India, New Delhi
Managert Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Poon(,.h.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Bilal Ahmad, Advocate

. .. ...for information and necessary action.

/a'
(Registrar Administration)t

gg hr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated :lg.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Jhangheer Hussain
S/O Shri IVlehmood Ahmed

R/O Dhargloon, Mendhar, Tehsil Balakote, District Poonch.

vide Notification No. 146 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order \PP

:RelstrarAd%strU!

)

.-, . \„//W-”'
No: :$ 13 \\–\IS RG/LP Dated:T,11.2024
Copy forwarded to the: -

1
2
3.

4.

5.

6.

7.

Principal District and Sessions Judge I Poonch.
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Jhangheer Hussain, Advocate

. . .... for information and necessary action.

J + +

r, . L._ //A
(Registrar Administration)

L @ bd
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 28\SKIN,tH _/RG/LP Dated: U.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ramandeep Singh
S/O Shri Kuldip Singh
R/O Ganika Block Bhagwah, Tehsil Bhagwah, District Doda.

vide Notification No. 670 of 2022/RG/LP Dated 30.05.2022 has been declared

as Absolute/Final

By Order

/Ha •

„„„,',=£:'"'""wg;"EPNo: SIN\1-\n
I

RG/LP

Copy forwarded to the: -
1

2
3.

4
5-.

6'.

7.

Principal District and Sessions Judge, Bhadwerwah
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ramandeep Singh, Advocate

. . .... for information and necessary action.

I

,-

“f"’'"%}";"’Th
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

f&\k q~ L' -A /RG/LP Dated :U .11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sohail Ayaz Khan
S/O Shri Ayaz Ahmed Khan
R/O Galhuta, Ward No.9,Tehsil Mendhar, District Poonch.

vide Notification No. 1974 of 2022/R(,/LP Dated 14.11.2022 has been
declared as Absolute/Final.

By Order

n. vq
/WPf

)

(R#gistrar AdministraMon)

No: SILI\&–tH RG/LP
Copy forwarded to the:

Dated:24.11.2024

1$
2
3.

4
5.

6.

7.

/’

Principal District and Sessions Judge1 Poonch.
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. ' -'

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sohail Ayaz Khan, Advocate

. .....for information and necessary action.

_,. L'
(Registrar Administration)

u ql be
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 28\n N Lazy /RG/LP Dated:2 G .11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Yuganter Singh
S/O Shri Harinder Singh
R/O W•No.17, Near Stadium H.No.1, Andotra House Police Line Road,
Tehsil & District Kathua.

vide Notification No. 728 of 2022/R(,/LP Dated 30.05.2022 has been declared
as Absolute/Final

By Order

a
dmiBistration

Dated:n.11.2024No: SIt\>S- RX RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge1 Kathua
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -’

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Yuganter Singh, Advocate

. ..... for information and necessary action.

r)'
(Registrar Admini aration)

L @ hr&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ]#_ /RG/LP Dated :2( . 11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Zahid Ahmed
S/O Shri Abdul Ghani
R/O Nihoch, Tehsil Mahore, District Reasi.

vide Notification No. 2032 of 2022/RG/LP Dated 14.11.2022 has been

declared as Absolute/Final

By Order

r,. L/1 af

I

D a t e d: 26 # rE: r a r JIII!III!IIL d 1[1[f:iI:&iSt r a &:+No: :S2-tbrJbQ
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zahid Ahmed, Advocate

. .. ...for information and necessary action.

.aA

_. L "'
(RTi;“’' AW"i't'’HT;
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NOTIFICATION

\R\'\ q Ibn /RG/LP Dated:U„11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Parveen Mrall
S/O Shri Ashok Kumar
R/O Chhapaki Khurd, Tehsil Hiranagar, District Kathua.

vide Notification No. 239 of 2023/R(,/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order

r)'

"B**"'"""'%"W
Dated:B,11.2024N„ S 2'tBl-\IS; RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Parveen Mrall, Advocate

. . . . ..for information and necessary action.

8?isA,
stration)(Registrar Admini

b a’be
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HIGH COURT OF JAMMt & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Ah _/RG/LP Dated: Ik.11.2024
4

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Reshiv Kumar
S/O Shri Mukesh Kumar
R/O Village Loorkote, Tehsil & District Rajouri

vide Notification No. 662/2022/RG/LP Dated 30.05.2022 has been declared
as Absolute/Final

By Order

r)

(tyist'ar AdWis%!
Dated%1 1.2024No: SItA\AL_ IS:L RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge I Rajouri
Secretary, Bar Council of India, New Delhi.
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association1 Rajourj
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Reshiv Kumar, Advocate

. .....for information and necessary action.

F)'
(Registrar Administration)

L /W/##1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: A.r' /RG/LP Dated : :}L 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sachet Labroo
S/O Shri Shuben Ji Labroo
R/O H.NO:80, Lane-7, Ward-3, Indra Nagar
Tehsil Srinagar South District Srinagar

vide Notification No. 2058/2023/RG/LP Dated 13.09.2023 has been declared

as Absolute/Final

By Order ~J
InnI

:dministration)

## bp+w)
No: S lbS,3) -SI RG/LP Dated:2klr.2024
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sachet Labroo, Advocate

. ..... for information and necessary action.

_. \ /’;j;F*H,

(RH'’' ABi"*'’G
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: baLL' /RG/LP Dated: )A11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Vishal Ajravat
S/O Shri Joginder Kumar
R/O Barnoti, Tehsil & District Kathua.

vide Notification No. 1072 of 2022/R(,/LP Dated 28.07.2022 has been
declared as Absolute/Final

By Order

a +

(Vi;t'’' Ad''''Wt'T;I
Dated:2Lr1.2024 "No: SIL\kb-C,G RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, K.athua

9PC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarianl High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vishal Ajravat, Advocate

. . .... for information and necessary action.

rl'
,trar Administration)

’@M,
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :AtR '\1619 /RG/LP Dated,2611.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Bilal Ahmed Khan
S/O Shri Taleem Ahmed Khan
R/O Potha, Tehsil Surankote, District Poonch.

vide Notification No. 81 of 2023/RG/LP Dated 10.02.2023 has been declared

as Absolute/Final.

By Order

PH) r

( flstrar AdmiWraT;&
Dated:\kr1.2024N... Slbr3-11 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Bilal Ahmed Khan, Advocate

. . ....for information and necessary action.

elf v - yI

(Registrar Administration)

b W-\PpS&
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HIGH COURT OF JAMMtJ & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: >Q:N ql6LH /RG/LP D,t,d:X.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jyotsana Verma
D/O Shri Sunil Kumar Verma
R/O 4/46, Indira Colony, Lakkar Mandi, Janipur,
Tehsil & District Jammu.

vide Notification No. 148 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order )

n. ) I

aVistrarAdlni#rE;:
Dated;Lklr.2024No: SIhas-al RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Jyotsana Verma, Advocate

. ..... for information and necessary action.

n. \ _/CifIll-w'9
(Registrar Administration)L ©l

ar:'

Mr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :28tS /RG/LP Dated :K.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Shriya Basotra
D/O Shri Vinay Basotra
R/O H.NO.2, Jullaka Mohalla near SDKV School,
Tehsil & District Jammu,

vide Notification No. 281 of 2023/RG/LP Dated 14.02.2023 has been declared
as Absolute/Final

By Order

( B i S t r a r A d m1)a# #aC) b y

No: S 2t4Bl--\3 RG/LP Dated X11.2024
Copy forwarded to the: -
1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shriya Basotra, Advocate

. ..... for information and necessary action.

en-)'

(Registrn Administration)

pa; M&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,: /RG/LP Dated, %.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shubam Singh Bhou
S/O Shri Thaker Singh Bhou
R/O H.No.422, Lower Roop Nagar, Muthi,
Tehsil & District Jammu.

vide Notification No. 273 of 2023/RG/LP Dated 14.02.2023 has been declared

as Absolute/Final.

By Order
LI

/H)

(Registrar Administration)

I!r1I111) a (e 1Cf: 2(F # # # !k If5b& JI&r 1q:SONo: Slb\q\\\-bOb RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh1 Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shubam Singh Bhou, Advocate

. .....for information and necessary action.
I

n. b
(Registrar Administration)

L @ hr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: XRn '\ laW _/RG/LP Dated:26.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Rishika Kala
D/O Shri Jatinder Raj Kala
R/O H.NO.62, Lane No.1, Adarsh Nagar, Top Paloura,
Tehsil & District Jammu.

vide Notification No. 256 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order
\ /z=+Gay/rb ' \ //’ - Y 1

(RegistrK\dministration)

Dated rUff .2l4 && br/No: S ISa\- GI RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rishika Kala, Advocate

. .....for information and necessary action.

t

'.. L /Wb,
(Registrar Administration)

k M b'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(],xercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: A&bs /RG/LP Dated:26.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Ajay Kumar
S/O Shri Om Parkash
R/O Londana,Rathian, Tehsil & District Udhampur

vide Notification No. 567 of 2021/RG/LP Dated 03.07.2021 has been declared

as Absolute/Final.

By Order

_,. L-q3F=;'7
Dated;X{T£:rarAd'"i%}raT;&No: SLShU Jq RG/LP

Copy forwarded to the:
1

2
.3.

4
5.

6.

7.

Principal District and Sessions Judge1 Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, District Court Bar Association1 Udhampur
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajay Kumar, Advocate

. .. . . .for information and necessary action.

fBI
(Registrar Administration)

[ WIFi>
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: USa _/RG/LP Dated:U.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Akeel Shah
S/O Shri Shakeel Shah
R/O Shah Complex, Bus Stand, W.No.4
Near Shop No. 1 Great India Gun House,
Tehsil and District Udhampur.

vide Notification No.1772 Dated 30.03.2019 has been declared as
Absolute/Final .

By Order
)

,-,' v?
(VistrarAdlnWaFil

Dated:2k11.2024No: S}StS -t\ RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge1 Udhampur
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association1 Udhampur
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Akeel Shah, Advocate

. ..... for information and necessary action .
\

W
/\ /

;trar Administration)

@ bf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMt
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ZQ30 /RG/LP Dated : 26.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Izzat Fatima
D/O Shri Zayad Ahmed Wani
IUO GuIld Adalkote, Tehsil Banihal, District Ramban.

vide Notification No. 122 of 2023/RG/LP Dated 10.02.2023 has been declared

as Absolute/Final.

By Order n\ I'D}A7PH . \,„/ - V

D a (e d ; % { # == r a r JIIIIII IL 1[1[]1 ];Et r Bb

J
,NO

N„ _RG/tP
Copy forwarded to the: -

1.
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President. District Court Bar Association. Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on the
official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. lzzat Fatima, Advocate

. ..... for information and necessary action.

... *
(Registrar Administration)

[ al M'
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \& B' /RG/LPILl D,t,d,2L.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Anees Javeed
S/O Shri Javeed Iqbal Wani
WO Kaskoot, Tehsil Banihal, District Ramban

vide Notification No. 2710 of 2023/RG/LP Dated 22.12.2023 has been

declared as Absolute/Final.

By Order

dm ra

N,; '3lSLq- Bg ,RG/LP D,t,d:7L11.2024
Copy forwarded to the: -

1.
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Anees Javeed, Advocate

. .. ... for information and necessary action.

',. L /„a,ny
(ljegistrar Administration)

I

"pr'
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HIGH COURT OF JAMMr & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: UH_ALL/RG/LP Dated:26.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Mubaraz Hussain
S/O Shri Khadam Hussain
R/O Near Degree College
Tehsil- Surankote District Poonch.

vide Notification No. 1164/RG/LP Dated 22.07.2024 has been declared as
Absolute/Final.

By Order
CAA~b-r:

n. ’\ _/!.qHPli>v
(Registrar Administration)

t/ R& tPSi
Dated:2G.11.2024No: S 153G -ql RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mubaraz Hussain , Advocate

. .....for information and necessary action.

/Hp=) + +HwJr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)

+ + +

NOTIFICATION

No: >Q3 /RG/LP Dated : R.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Abdul Rahim
S/O Shri Abdul Kareem
R/O Sakhi Madian, Tehsil Mendhar, District Poonch.

vide Notification No. 31 of 2023/RG/LP Dated 10.02.2023 has been declared

as Absolute/Final.

By Order )

,/'N
HPr\+rn)-

(REstrar Ldl"lWrT;!
Dated: :It,11.2024No: SIS'\3 -II'I RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Abdul Rahim, Advocate

. ..... for information and necessary action.

/a'
(Registrar Administratiqn)

[ a/ }xd/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: . hAL/RG/LP Dated:X.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zakki Ahmed Manhas
S/O Shri Maroof Ahmed Mantras
R/O Gulmarg Colony,Near Mecca Masjid, Bathandi, District Jammu

vide Notification No. 2083 of 2023/R(,/LP Dated 13.09.2023 has been

declared as Absolute/Final

By Order

'0 ' ’+
(Restra'Ad"'"inEaThNo: SbSS6- Tk RG/LP Datedac.1r.2024

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zakki Ahmed Manhas, Advocate

. .....for information and necessary action.

.b
f)

(RegistraRIdministration)
L atM& /
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: AAL/RG/LP Dated:U'11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Sakshi Sharma
D/O Shri Yashpal Sharma
R/O H.No.52 W.No.12 Near Old Bus Stand
Tehsil & District Rajouri

vide Notification No. 706 of 2022/R(,/LP Dated 30.05.2022 has been declared

as Absolute/Final

By Order '@S-:
r,. \\ //nIt'v'y

(Registrar Administration)

][) a te 1[f: 2G # 1 B :1L4 @ 1bPI 1511dNo: S%SSQ–kb _RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge1 Rajouri
Secretary, Bar Council of India, New DethI
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District BarAssociation1 Rajouri
CPC e-9ourts High Court of J&K and Ladakh, Jammu for uploading on
the official website. ' -
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sakshi Sharma, Advocate

. .. ...for information and necessary action.

n. \#by
(Registrar Administration)

- ”” W’



29

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council un-der Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,, tQ3k _/RG/LP Dated :% .11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Ashwani Kumar Bharti
S/O Shri Tek Chand
R/O Kotri Trown, Tehsil & District Doda.

vide Notification No. 552 of 2022/RG/LP Dated 27.05.2022 has been declared

as Absolute/Final

By Order ~,A

.. \_/'*n~-'"~
'w;'"'"""”W'yr

Dated: a11 .2024No: S)–SCC -II 1 RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association1 Doda.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ashwani Kumar Bharti, Advocate

. .....for information and necessary action.

itrar Administration)

w he
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :a++b _/RG/LP Dated:u.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Navneet Gupta
S/O Shri Kewal Krishan
R/O W.No.6, H.No.152, Main Bazar Kathua, Tehsil & District- Kathua.

vide Notification No. 212 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order
.O ' – yI-11

D,t.d:x:X='’'"'§P"’B;,No: 'SLStL-IB RG/LP
Copy forwarded to the: -
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Navneet Gupta, Advocate

. .....for information and necessary action.

itrar Administration)
W- W’
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :IB3Q /RG/LP Dated : K.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mandeep Singh
S/O Shri Rattan Singh
R/O Thanpal, Thakrakote, District Reasi.

vide Notification No. 188 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order

,.. . y

'Y”'"'"'"'w"EP
No: SLS8q-QI RG/LP
Copy forwarded to the: -

Dated: A.1 1.2024

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same..
Mr. Mandeep Singh, Advocate

. .....for information and necessary action.

_. ##cq’
( lestrar AanistratUb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: >&33 /RG/LP Dated: K.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Akhil Gupta
S/O Shri Pawan Kumar Gupta
R/O W.No.9, Tehsil-Hiranagar, District Kathua

vide Notification No. 1201 of 2024/RG/LP Dated 23.07.2024 has been

declared as Absolute/Final

By Order

n.>
(Registrar AdministratiQn)

11b11111) ate d : 1111:11 JIL a 1 1 H 2 0 2 4 11!!ii) sMeNo.' S ISnO -<3( RG/LP

Copy forwarded to the: -

1
2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same..
Mr. AkIra Gupta, Advocate

. .....for information and necessary action.

... HO'
(Registrar Administration)

@£ht
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: &b4Wg _/RG/LP Dated: U,.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Simple Sharma
S/O Shri Lal Chand
R/O Village Patyari, P/O Sarna, Tehsil & District Samba

vide Notification No. 535 of 2021/RG/LP Dated 31.03.2021 has been declared

as Absolute/Final

By Order

r)

„„„,==’'"'"w“’ TkNo: S2Sll-663 RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Samba
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same..
Mr. Simple Sharma, Advocate

. ..... for information and necessary action.

Lt
ra'

itrar Administration)

&J &:f&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated : K. 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Basit Rahi
S/O Shri Abdul Rashid Rahi
R/O Ward No. 1, Tehsil Katra, District Reasi.

vide Notification No. 18 of 2022/RG/LP Dated 23.02.2022 has been declared

as Absolute/Final.

By Order

rny

D a te dJ & # #iE:t r a r A d 1[1[1L i Wr a t 3:$FbNo: S Lboq- 1 0 RG/LP
Copy forwarded to the: -

1

2
3.'

4
'5.

6.

7

Principal District and Sessions Judge1 Reasi.
Secretary, Bar Council of India, New Delhi
Manager, Government Press
Government Gazette

, Jammu for publication in the next issue of

President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Mr. Basit Rahi, Advocate

. . .... for information and necessary action. )

@q=JEt?
an)

,ist>a-r'’Administratign)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No 'RG/LP Dated :24.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Priyanka Salotra
D/O Shri Rajesh Kumar Salotra
R/O H.No 16, Mob. Gundu Chowni, Eid (;ah Road Jammu,
Tehsil & District Jammu

vide Notification No. 994 of 2022/RG/LP Dated 28.07.2022 has been declared
as Absolute/Final.

By Order

(Begistrar Admin{;tration) .

D,t.d:x:E.„ @ Pf
/a

No: SIG\k- :lb RG/LP
Copy forwarded to the:-
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. ' -
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Priyanka Salotra, Advocate

. ..... for information and necessary action.

.D . \ /“’'::Ht w’+
(Registrar Administration)

b @

I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP D,t,d:2k11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Akhil Choudhary
S/O Shri Sat Pal Choudhary
R/O V.P.O Chak Salarian, Tehsil Ramgarh, District Samba.

vide Notification No. 551 of 2022/RG/LP Dated 27.05.2022 has been declared
as Absolute/Final.

By Order

.„.„%:W’'"'"#\UkNo: SIt,2 S -ZI RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same..
Mr. AkIra Choudhary, Advocate

. .....for information and necessary action.

fm)

(Begistrarmministration)

@All#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

:LQ'\~\qbtbrN /RG/LP Dated : X. 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Supriya Gandotra
D/O Shri Ashwani Gandotra
R/O Ward No.5, Near ARTO Office Jawahar Nagar, Rajouri.

vide Notification No. 1583 of 2021/RG Dated 17.12.2021 has been declared

as Absolute/Final.

By Order gH+r)'

,„„%.:£:'"'"""w/'T;’No: tS:LL?>b-3< RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Supriya Gandotra, Advocate

. .....for information and necessary action.

(Registrar Administration)
r)

1/’ qbb4'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: IEaKS 'jLbzq /RG/LP Dated:2k11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Preeti Gupta
D/O Shri Sham Lal Gupta
R/O H.No.1729, Sector 4, Shivaji Chowk, Nanak Nagar, Jammu.

vide Notification No. 1089 of 2021/RG/LP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order
Pa

(RegistrantdministratiQn)

Dated:all.524 MB &rNo: :S)ILL\2-\W, RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same..
Ms. Preeti Gupta, Advocate

. .....for information and necessary action.

n)
(l}egi§trar Administration)

PP he
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated : X1 1.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Nikhil Upadhayay
S/O Shri Ravi Kant
R/O Village Machhedi, Tehsil Lohai Malhar, District Kathua

vide Notification No. 2566 of 2023/R(J/LP Dated 09.11.2023 has been

declared as Absolute/Final.

By Order .. L /qmy
I

,'='’'*"w"WNo: SL(tfl–Sf RG/LP
Copy forwarded to the:

Dated:

1

2,
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Kathua
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarianl High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nikhil Upadhayay, Advocate

. .. ...for information and necessary action.

*)f) ' \ /'- )/I ' /
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: u-.b /RG/LP Dated:2+11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Puran Singh
S/O Shri Prem Singh
R/O Mari Polytechnical college road Mari DisH. Reasi.

vide Notification No. 1787 Dated 14.03.2018 has been declared as
Absolute/Final.

By Order

/a'

( Iegistrar Ad%!tr
Dated:1l.1 1 .2024S2G'& 3,_&l RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge1 Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Puran Singh, Advocate

. .....for information and necessary action.

P)'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2QqQ /RG/LP Dated :2}. 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Archit Sharma
S/O Shri Arun Sharma
R/O H.No.138, Lane-6, Nanak Nagar, Tehsil & District Jammu.

vide Notification No. 1781 of 2022/RG/LP Dated 11.11.2022 has been

declared as Absolute/Final

By Order
bpA

_. L /'W””
D a (e d: )rIIIII B f = = r a r A d 1[1[]1 )P t r %PNo: $26,1b-<1\k RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. '

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Archit Sharma, Advocate

. .....for information and necessary action.

:n=",
istration)

fP-I

(Registrar AdmiIt
[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

Xqqq, 4326,h _/RG/LP Dated :TL 11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Sahil Sharma
S/O Shri Mohan Lal Sharma
R/O Kote Badhani near Central Jail, Kot Bhalwal,
Tehsil Bhalwal, District Jammu.

vide Notification No. 275 of 2023/RG/LP Dated 14.02.2023 has been declared

as Absolute/Final

By Order

r, . #%

D a (e dJ A I f = r a r A d 1[1:}aii s t r I=PNo: $2bll-qb3 RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sahil Sharma, Advocate

. .....for information and necessary action.

_. 4H9
(Registrar Administration)
L @bt'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: >&IN 1 }blU _/RG/LP Dated:A.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sachin Raina
S/O Shri Kundan Lal
R/O Badyal Brahamana Basti, Prem Nagar,
Tehsil R.S. Pura, District Jammu

vide Notification No. 1237 of 2023/R(,/LP Dated 05.06.2023 has been

declared as Absolute/Final

By Order

n, MqK,.~''7
Dated;B.IX:trarAWistraS,No, SBc,et>-66 RG/LP

Copy forwarded to the: -
1
2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh1 Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sachin Raina, Advocate

. .. ...for information and necessary action.

bT;;A
-r)

(Rdgistrar Administration)

' @ be
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, laQb _/RG/LP Dated :4.1 1.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Vijayant Joshi
S/O Shri Naresh PaI Joshi
R/O H.No.377, Anand Vihar, Patta Bohri, Talab Tillo, Jammu

vide Notification No. 1243 of 2023/RG/LP Dated 05.06.2023 has been

declared as Absolute/Final.

By Order

No: S %6el-q3 RG/LP D,t,dHl 1.2024
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vijayant Joshi, Advocate

. ..... for information and necessary action .

iXou7a-
f'ny

(Registrar Administration)

~ ““ bf'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: IQ& /RG/LP Dated : 2+.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Sahil Mushtaq
S/O Mohd Mushtaq
R/O H.No.519, New Plot, near Masjid, Jammu

vide Notification No. 1576 of 2021/RG Dated 17.12.2021 has been declared

as Absolute/Final.

By Order

.-,' L /#A$’i'q
„,_*,U“F"'W;'T}No: $36 1q- Gb RG/LP

Copy forwarded to the:
1
2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sahil Mushtaq, Advocate

. .....for information and necessary action.

...
(l„legistrn Administration)

MMr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Ual /RG/LP Dated :T.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Touqir Mustfa
S/O Shri Ghlam Mustfa
R/O Main Market Batote, Tehsil Batote, District Ramban

vide Notification No. 719 of 2022/RG/LP Dated 30.05.2022 has been declared
as Absolute/Final

By Order

g
FMlministralibn)

Z##f//No: 536&B-Ql RG/LP
Copy fOIwarded to the: -

Dated: 4.11.2024

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Ramban
Secretary, Bar Council of India, New Delhi
Managers Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -’

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Touqir Mustfa, Advocate

. .....for information and necessary action.

’1
dministration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ ALUI /RG/LP Dated:It.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sonali
D/O Shri Pardeep Singh
R/O Ward No.3, Krishna Colony,Tehsil & District Kathua

vide Notification No. 1971 of 2022/RG/LP Dated 14.11.2022 has been

declared as Absolute/Final

By Order

teaMV/dIe

D a ( e d;} } ; E:t r a r A d m# t r aB;No: SBain 6-I( ,RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sonali, Advocate

. .....for information and necessary action.

...\ /'7

(t*'"'"'&T;''T#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: M, /RG/LP Dated :T?. 11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Ajaz Ahmed Malik
S/O Shri Ghulam Mohi Ud Din Malik
R/O H.No 69, W.No 3, Hargam Gulabgarh, Tehsil Mahore, District Reasi.

vide Notification No. 923 of 2022/RG/LP Dated 27.07.2022 has been declared

as Absolute/Final.

By Order

_„„=:=“"wT&
I

'.. L _/’“’nuB
53 c,II- \b3 RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajaz Ahmed Malik, Advocate

. .. ...for information and necessary action.

r,. “#BY
(Registrar Administration)

b @F Ps+
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :2ql lb /RG/LP Dated :2}.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Dharmika
D/O Shri Mohan Singh
R/O H.No 177 Lower Ratnu Chak, Tehsil Bahu, District Jammu

vide Notification No. 1841 of 2022/RG/LP Dated 11.11.2022 has been

declared as Absolute/Final.

By Order

+D . b“’ sHu”+

„,.-.,'=:''*["'w;''T&
I

N„ S 3tbq-to RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Dharmika, Advocate

. .. ...for information and necessary action.

.-,. „#@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: AH-L _/RG/LP Dateda4.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Nayeem Hafiz Wani
S/O Shri Abdul Hafiz Wani
R/O Chakka, Tehsil Bhaderwah, District Doda

vide Notification No. 1134 of 2023/RG/LP Dated 03.06.2023 has been

declared as Absolute/Final.

By Order

_/)'
(Registrar Administration)

MA}##

,„„ V

Dated:tq11.2024No: S 3\ \ \ -\n RG/LP

Copy forwarded to the: -
t

1

2

3.

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nayeem Hafiz Wani, Advocate

. . .... for information and necessary action.

4
5.

y- MyN-

Tministration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \ A+ _/RG/LP Datedu}.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Anayat Pervaz
S/O Shri Ghulam Haider
R/O. Lohai, Ward No-3, Lohai Malhar, Tehsil and District Kathua.

vide Notification No. 686 of 2021/RG/LP Dated 19.07.2021 has been declared

as Absolute/Final

By Order

„a=y_C)' \ , it ' ' /

„,..%=Z:"'""'©“%}No: SSl\ R -tH RG/LP

Copy forwarded to the: -

1'

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Anayat Pervaz, Advocate

. .. ...for information and necessary action.
I

_. \_/“'%A'7
P r a r A d 1r1rBE t r a t i b/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: mR.Az4 _/RG/LP Dated::L:L11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Devesh
S/O Shri Tilak Raj Sharma
R/O Railway Line,Kotli Shah, Doula, Tehsil R.S. Pura, Jammu.

vide Notification No. 2107 of 2023/RG/LP Dated 26.09.2023 has been
declared as Absolute/Final.

By Order

_, “#Sq
D,f.d..D,.,LZ='’'"-'=W'ThN,; SSt Z£ –3) .RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Devesh, Advocate

. .....for information and necessary action.

_. +rw
(!tegjstrar Administration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
Wxercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: l& R' a
BI

/RG/LP Dated :b7.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Arif Nayak
S/O Shri Safdar Ali Nayak
R/O Lamber, Tehsil Banihal, Distt. Ramban.

vide Notification No. 1750 dated 30.03.2019 has been declared as

Absolute/Final

By Order @'Hw97
dIpy \M+/ r '

D,..d:),,1=’'"'%*'T&

J

N„ tSB132-3(V RG/LP

Copy forwarded to the: -

1

2
L 3 a

4
. 5.

6:

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Adf Nayak, Advocate

. ..... for information and necessary action.

_. %=9
(Registrar Administration)

’ @ bf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: IQ\b A 1629 _/RG/LP Dated:HI.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Naeem Ahmed Tantray
S/O Shri Bashir Ahmed Tantray
R/O Ward No.1, Hayat Nagar Tantraygam Village Loran
Tehsil Mandi District Poonch

vide Notification No. 2565 of 2023/RG/LP dated 09.11.2023 has been

declared as Absolute/Final

By Order

( 11iP t r m
Dated:n.11.2024„' 53\SI-tis– RG„,

Copy forwarded to the:
1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Naeem Ahmed Tantray, Advocate

. ..... for information and necessary action. , W=R
Idministration)
M-

r H+n) •

(Registr#
L

A1Pf&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2856 + 26 Jq /RG/LP Dated:th11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Kushal Bhagat
S/O Shri Darshan Lal
R/O Chohala, Tehsil R.S.Pura, District Jammu.

vide Notification No. 160 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final.

By Order a+7p111#f

r). \k //U-’'’+
D a (e d B W f )== =t r a r JIIIIIIIIIL d 1[:WI S t r1Bn;N... $ 11 bq- tc\ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Kushal Bhagat, Advocate

. .....for information and necessary action.

pL_/ -

eAr
foI ' v{i-\ IJ IAw

(Registrar Administratjon)c "' bp
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMt
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: A/RG/LP Dated,4.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nikhil Kumar Jojra
S/O Shri Ashok Kumar
R/O H.No.2, W.No.12, Tehsil R.S.Pura, District Jammu.

vide Notification No. 218 of 2023/RG/LP Dated 13.02.2023 has been declared

as Absolute/Final

By Order
Tinr)'

(Registrar Administration)

FI? I(IIIIF// L P IE) a (e d: 2? # # # !i 2 4 11iFi!@ bpIIII&No: $21\\ -\'
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nikhil Kumar Jojra, Advocate

. ..... for information and necessary action.

babdUi
r)-

(RegistraF Ldministration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated: 27.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shariq Hussain Qazi
S/O Shri Abdul Hamid Qazi
R/O Hidyal, Tehsil & District Kishtwar.

vide Notification No. 1186 of 2023/RG/LP Dated 05.06.2023 has been

declared as Absolute/Final.

By Order

... t/“K””
)

D a (e d; ][]F1P! ?( E :t r a r A d %gs t r 2IB/N„ iS In\R–l-l RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kishtwar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association. Kishtwar.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shariq Hussain Qazi, Advocate

. ..... for information and necessary action.
I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2XSR _/RG/LP Dated :2}.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Anjali Devi
D/O Shri Ravinder Lal
R/O Ward No.65, Upper Barnai, Tehsil Jammu North, District Jammu

vide Notification No. 982 of 2023/RG/LP Dated 31.05.2023 has been declared

as Absolute/Final.

By Order
P

„„„.,'=::"““W“'T#
/’H')

N,.' SIIIS-3 1 RG/LP
Copy forwarded to the: -

1
2

3.

4
5.

6.

7,

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Anjali Devi, Advocate

. .. ... for information and necessary action.

n)'
(Registrar Administration)
\/ RE bf

\
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No:>AS\t A Lbnl /RG/LP Dated:Ll.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aarushi Jain
D/O Shri Rakesh Jain
R/O H.No 135, Afghana Mohalla Panjtirthi, Tehsil & District Jammu

vide Notification No. 1788 of 2022/RG/LP Dated 11.11.2022 has been

declared as Absolute/Final.

By Order

a\;
aministraiion)

N„ SIn :>e-qI RG/LP Dated: :q.11.2024

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aarushi Jain, Advocate

. .. ... for information and necessary action.

rnl
(Registrar Administration)

L 'whY.'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ) RSC _/RG/LP Dated :A.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Aadil Ali Sheikh
S/O Shri Ali Mohammad Sheikh
R/O Changer Marwah, Tehsil & District Kishtwar

vide Notification No. 1783 of 2022/RG/LP Dated 11.11.2022 has been

declared as Absolute/Final.

By Order „r „ B
rI ' *kJ/ F-

„..„„=“”"'PWN,; S }l\\3-\\l RG/LP
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kishtwar
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aa(lil Ali Sheikh, Advocate

. ..... for information and necessary action.
)

61 „W
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: LOse, /RG/LP Dated :4.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Vishal Khajuria
S/O Shri Naresh Khajuria
R/O H.No.33, Bathindi Morh, Satellite Colony, Jammu.

vide Notification No. 1248 of 2023/RG/LP Dated 06.06.2023 has been

declared as Absolute/Final.

By Order

/A)'

(f:gistra- Adnpstra'
No: SI113- Il RG/LP
Copy forwarded to the:

Dated:)+11.2024

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vishal Khajuria, Advocate

. .....for information and necessary action.

ed?HOw
Fi ' \ //' QA

(VistrarAd'WrTf/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated : q.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shantam Gupta
S/O Shri Suresh Gupta
R/O H.No.92, Partap Garh, Kanak Mandi, Jammu.

vide Notification No. 1170 of 2023/RG/LP Dated 03.06.2023 has been

declared as Absolute/Final.

By Order

_. q${vW
I

D a te dI n+n : ::S: :t r a r A d 1[1[11 1;iI:J r T;)No, SIR'\S,–RbI RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shantam Gupta, Advocate

. .....for information and necessary action.

&J.#by
/’n) _ \\ xr _ _ ’_

"e*'"'"' kT;"'[;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

:L&SQl Lb uK /RG/LP Dated:1)11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sawan Singh
S/o Shri Surinder Singh
R/O Channimana, Pahari wala, Tehsil Khour, District Jammu.

vide Notification No. 1037 of 2024/RG/LP Dated 31.05.2024 has been

declared as Absolute/Final.

By Order
',„/

za - \ / y'

Dated:l+ in:’'Ad''''"#'’E:+No, b:Lq\b-\C RG/LP

Copy forwarded to the: -

1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sawan Singh, Advocate

. .....for information and necessary action.

,M+’I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: l&SR q:Bbq /RG/LP Dated:za11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Vikaz Ahmed Malik
S/O Shri Tariq Mehmood Malik
R/O Behramgalla, Tehsil Surankote, District Poonch

vide Notification No. 1247 of 2023/RG/LP Dated 06.06.2023 has been

declared as Absolute/Final.

By Order I

'. \ /"’H*”+
„„_*;X="’"'"w”TPN,; tSr'\\l- L:3 RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vikaz Ahmed Malik, Advocate

. .. ... for information and necessary action.
I

t„I $
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No' \Akb'\Lbt'\ /RG/LP D't'd:2+.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Manvi Parihar
D/O Shri Daleep Singh
R/O Math, Tehsil & District Kishtwar.

vide Notification No. 985 of 2024/RG/LP Dated 31.05.2024 has been declared

as Absolute/Final

By Order
J)

He;';iP)'

(EgistrmA(Im Wt ra'
Dated:R_11.2024N,; e;}aLl\– 3'= RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kishtwar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kishtwar
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Manvi Parihar, Advocate

. .....for information and necessary action.

.N,&ByI
ilministration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMt
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: )BC /RG/LP Dated :Lh1 1.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Hiteshwar Mishra
S/O Shri Anand Gopal Mishra
R/O H.No.174-75, Sarwal Colony, Tehsil & District Jammu.

vide Notification No. 974 of 2024/RG/LP Dated 31.05.2024 has been declared

as Absolute/Final.

By Order

++)'

(\Pg JraT anUistralion)

N„ SIRS t -b] RG/LP
Copy forwarded to the:

Dated:1}.11.2024

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Hiteshwar Mishra, Advocate

. .....for information and necessary action.

nFL>9hI

tr;mministration)
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HIGH C'OtRT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: hIHI _/RG/LP Dated:tR11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Jaanam Chhibber
S/O Shri Jatinder Paul
R/O Q.No.198, Sarwal Colony, Tehsil & District Jammu.

vide Notification No. 978 of 2024/RG/LP Dated 31.05.2024 has been declared

as Absolute/Final.

By Order

r)'

(IWtraT .dministra jion)

@ AFPNo: S :ERS a -\Iq RG/LP
Copy forwarded to the: -

Dated:131 1.2024

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Jaanam Chhibber, Advocate

. . .... for information and necessary action .

/nI
istr*h 'fd istr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No::L8G3 /RG/LP Dated :L+.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Pardeep Singh
S/O Shri Phulail Singh
R/O Dhandal, Tehsil Kastigarh, District Doda.

vide Notification No. 1008 of 2024/RG/LP Dated 31.05.2024 has been

declared as Absolute/Final

By Order

stra Kailinis

No: 52qqS--SI RG/LP Dated:%1 1 .2024

Copy forwarded to the: -
1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Pardeep Singh, Advocate

. .....for information and necessary action.

'P*'"’"%F*'"EP
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

) &kL\ I Lb2q _/RG/LP Dated : %+. 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Danish Manhas
S/O Shri Kulwant Singh
R/O Smailpur, Tehsil Bari Brahmana, District Samba

vide Notification No. 968 of 2024/RG/LP Dated 31.05.2024 has been
declared as Absolute/Final.

By Order

IT\ d ) = q1);1eIIdAA
Vay \-u/ JP '

D a (e d; IIIIILI)B 1 3=s; r a r A ddgP i S t El:No: 52982-SO RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Danish Manhas, Advocate

. . .... for information and necessary action .

#a'
(RegisL

Irar Administra Fknb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2RkS /RG/LP Dated :4.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Saiqa Naqvi
D/O Shri Athar Kazam Naqvi
R/O H.No.222, Old Janipur near Park Patoli Morh, Jammu

vide Notification No. 1189 of 2023/RG/LP Dated 05.06.2023 has been

declared as Absolute/Final

By Order

ilministration)

Mb{'

J

\a\ LPXI'--)'
(RegistraF

No: SUn -Gs- RG/LP O,I,d; Bl#.20g
Copy forwarded to the: -
1

2.
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Saiqa Naqvi, Advocate

. .....for information and necessary action.

n. L /„a
(Registrar Administration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated :bl .11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Atika Thackyal
D/O Shri Balbir Kumar Thackyal
R/O H.No 37,Resham Ghar Colony,Tehsil & District Jammu.

vide Notification No. 16 of 2023/RG/LP Dated 10.02.2023 has been declared

as Absolute/Final.

By Order
#;bAY

ation)

&T*

p +I •

(Registrar Administr-v- M
Dated:Ll .11.2024No: S ll C&-lU RG/LP

Copy forwarded to the:
1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Atika Thackyal, Advocate

. .. ... for information and necessary action.

_. a,#n'S'I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: HaAS _/RG/LP Dated:bl.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Divya Jamwal
D/O Shri Raj Pal Singh
R/o Chhan Khatria, Tehsil Hiranagar, District-Kathua

vide Notification No. 92 of 2023/RG/LP Dated 10.02.2023 has been declared

as Absolute/Final.

By Order

/a
istrar ,inistr1

Ba
No: 5}RIS- q\ RG/LP Dated: Ihl 1.2024

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Divya Jamwal, Advocate

. .....for information and necessary action.

n. @ #M
'E“'"'"%T“'T;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

la La "'K Lblb /RG/LP Dated : L+. 11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Gourav Prasher
S/O Shri Romesh Kumar Sharma
R/O Ward No.3 Padder Tehsil Reasi District Reasi.

vide Notification No. 471 of 2021/RG Dated 29.03.2021 has been declared as
Absolute/Final .

By Order

_0. \__-##-
DaM% )=="’' Ad"W"Tg„No: 52981-U RG/LP

Copy forwarded to the: -
1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Gourav Prasher, Advocate

. .....for information and necessary action.

n. 1
(I,tegistrar Administration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Za\' /RG/LP Dated : L}. 11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Om Goswami
S/O Shri Gopal Krishan Goswami
R/O W.No.13, H.No.47 Katra, Nangal Road,
Tehsil Katra, Distrtict Reasi

vide Notification No. 644 of 2022/RG Dated 30.05.2022 has been declared as

Absolute/Final .

By Order

minis

Dated:nN,.' S:I,aBn-IS RG/LP
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Om Goswami, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

2Qlb \ lblh /RG/LP Dated :1+.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Sukriti Khajuria
D/O Shri Manohar Lal Khajuria
R/O Ward No.65, Dharmal Chowk, Bantalab Road Barnai,
Tehsil & District Jammu.

vide Notification No. 1973 of 2022/RG Dated 14.11.2022 has been declared

as Absolute/Final.

By Order

.,„„,.=="'""#;"’Bk
)

_,. \,,/eM
No: S IRq C-$ 366 L RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sukriti Khajuria, Advocate

. ..... for information and necessary action.

,;PA a-Pt}
(Registrar Administration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Ul\ '\ LGa _/RG/LP Dated:It.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Bharti Bhagat
D/O Shri Darshan Kumar
R/O H.No 22/A Om Nagar Udheywala Bohri,
Tehsil & District Jammu.

vide Notification No. 1831 of 2022/RG/LP Dated 11.11.2022 has been

declared as Absolute/Final.

By Order

:$;He
’'""'E;''W#

r)'
(ljegis)

S Bob 3 - bI
Copy forwarded to the: -

No RG/LP Dated: 11,1 1 .2024

1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Bharti Bhagat, Advocate

. ..... for information and necessary action.

.-,. L /"’~b
(4egistrar Administration)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: AHlba/RG/LP Dated:q.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Annu Devi
D/O Shri Ashok Kumar Thaker
R/O Village Bhagwah (Dhanan), TehsiI Bhagwah, District Doda.

vide Notification No. 981 of 2023/RG/LP Dated 31.05.2023 has been declared

as Absolute/Final.

By Order
\ 3\

istratiJ)n)
a +) •

(BegistrM
!/

Dated:B,11.2024No: SBc=t O -{ C RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Annu Devi, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 1813 1 1619 /RG/LP Dated:11.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Shannu Charak
D/O Shri Joginder Singh
R/O 222, Ward No.01, Laswara, Tehsil Bishnah, District Jammu

vide Notification No. 1174 of 2023/RG/LP Dated 03.06.2023 has been

declared as Absolute/Final.

By Order

_. L/-hHM',
Dated;nfl='’' AW:i;t'*n&No: SRc=tl- 23 RG/LP

Copy forwarded to the: -

1

2
3.

4.
5.

6.

7.

Principal District and Sessions Judge1 Jammu
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shannu Charak, Advocate

. ..... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: IqI\\ 'I LbLl _/RG/LP Dated:tI.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Harshit Sambyal
S/O Rajesh Singh
R/O W.No 4, Krishna Colony, near Minerva Public School,
Tehsil & District Kathua.

vide Notification No. 947 of 2022/RG/LP Dated 27.07.2022 has been declared

as Absolute/Final

By Order

_, y

D,f.d;q iTS:''’'"'#*“’'Z#,No: SScs:Lq-Ba RG/LP
Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Harshit Sambyal, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated :4 .11 .2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Abhinandan Sharma
S/O Shri Parvinder Sharma
R/O 249, Nai Basti, Tehsil Jammu South, District Jammu.

vide Notification No. 955 of 2024/RG/LP Dated 31.05.2024 has been declared

as Absolute/Final.

By Order

_. L/,“W”y
1

D a ( e d= EF1PI e f j=== r a r A d 1[h=t r a tR/No: IS 36&r- 39 - Re/tP
Copy forwarded to the: -
1

2
3...

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Abhinandan Sharma, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, lai /RG/LP Dated : 24.11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aujlaan Hamid
S/O Hamidullah Wani
R/O Kharpura Nagam, Tehsil Ramban, District Ramban

vide Notification No. 976 of 2023/RG/LP Dated 31.05.2023 has been declared

as Absolute/Final.

By Order

_. #M'/
D a (e dA7)J == =t r a r A d m i ;B:r a tr&p&S 36 TH-t\A

Copy forwarded to the:
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aujlaan Hamid, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N'' 1833 IB lbLq /RG/LP D't'd'=&11.2024

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sandeep Bhagat
S/O Shri LaI Chand Bhagat
R/O Hazuri Bagh Bohri, Jammu.

vide Notification No. 165 Dated 18.06.2019 has been declared as
Absolute/Final.

By Order
}

wHydvbfn) ' \_/f X 1

„,.@.,'=:''’'""'W*"'bNo: 536q<,-SA RG/LP

Copy forwarded to the: -

1
2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sandeep Bhagat, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: tale '] Ibn /RG/LP Dated:n.11.2024

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Mob(I Ajmal
S/O Mohd Hafiz
R/O W.No.7, Batote, Tehsil Batote, District Ramban

vide Notification No. 612 of 2022/RG/LP Dated 27.05.2022 has been declared

as Absolute/Final

By Order
1

%>”>+/ P) ' \ . +/ ' '

D,fed;Hf IT'’' AdW*"EP,No: ':{36S3-S'=1 RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Ajmal, Advocate

. . ....for information and necessary action.
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